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Parliamentary oversight of government finances 

The expenditure of the central government has increased from Rs 3.3 lakh 

crore in 2000-01 to Rs 24.4 lakh crore in 2018-19.  This translates to an 

expenditure of about Rs 20,000 per person.  With the objective of 

improving the quality of life of citizens, these public funds are spent 

across various sectors such as defence, security, agriculture, health, social 

welfare, education, and infrastructure. 

Figure 1:  Expenditure of the central government is increasing (in Rs lakh crore) 

 

Members of Parliament (MPs) have a core role in examining how this 

money is being raised, how it is planned to be spent, and whether such 

spending would lead to desired outcomes.  MPs hold the government 

accountable for use of public funds in two stages.  Firstly, before the 

beginning of each year, they scrutinise and approve the Union Budget 

which contains the expenditure priorities, taxation proposals, and 

borrowing requirements for the upcoming financial year.  Second, they 

examine the audit reports on the approved spending to see whether the 

allocation was used effectively and appropriately.    

This primer explains the mechanisms by which MPs conduct financial 

oversight of the government.  It explains key terms used in budget 

documents to describe government income and spending and the gap 

between the two as a surplus or a deficit.  The primer also describes the 

different documents presented in the budget and what information may be 

gathered from each of them.  
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Oversight through the Union Budget 

Parliamentary oversight of public funds broadly involves two functions: 

(a) scrutinising and sanctioning the government’s expenditure and 

taxation proposals through the Union Budget; and (b) examining the 

utilisation of funds that have been allocated for various activities, through 

parliamentary committees. 

Figure 2:  Budget process 

 

What happens once the budget is presented in Parliament? 

After the budget is presented, a general discussion is held in both Lok 

Sabha and Rajya Sabha.  Discussion at this stage is limited to general 

examination of the budget and proposals of the government.  At the end 

of the discussion, the Finance Minister gives a reply.  No voting takes 

place at this stage.   

After the general discussion, Parliament may go into recess for a few 

weeks.  At this point, detailed estimates of expenditure of all ministries, 

called Demands for Grants, are sent for examination to the Parliamentary 

Standing Committees, that comprise members of both Lok Sabha and 

Rajya Sabha. 
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What is the role of Standing Committees in the budget process? 

One of the functions of Standing Committees is to scrutinise the 

allocation of funds to the ministries under their supervision.  At present, 

there are 24 Standing Committees that together oversee the work of all 

the ministries.  For instance, the Standing Committee on Defence 

scrutinises the Demands for Grants of all departments under the Ministry 

of Defence, which amounted to Rs 4 lakh crore in 2018-19 (i.e., 16.5% of 

the budget). 

Figure 3:  Expenditure under the purview of various Standing Committees 

(2018-19) 

  

These Committees examine the: (i) amount allocated to various 

programmes and schemes under the Ministry, and (ii) trends of utilisation 

of the money allocated to the Ministry.  In doing so, officials of the 

Ministry are required to depose before the Committee to respond to 

queries and provide additional information in connection with the 

Demands for Grants being examined.  While examining a ministry’s 

expenditure, the Committees may consult or invite views from experts.   

Based on these consultations, the Committees submit their reports to 

Parliament.  The Committees’ recommendations are useful for MPs to 

understand implications of the proposed expenditure across ministries and 

allow for informed debate before approving such expenditure. 
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What happens once the reports are submitted? 

Typically, Lok Sabha decides to hold a detailed discussion on four or five 

Demands for Grants.  The ministries identified for discussion vary every 

year and are decided by the Business Advisory Committee of Lok Sabha.  

This discussion is followed by voting.  The demands which have not been 

discussed and voted on by the last day are ‘guillotined’, i.e. they are voted 

upon together.   

The graph below shows the share of budget expenditure that has been 

guillotined from 2000-01 to 2018-19.  In 2004-05, 2013-14, and 2018-19, 

all Demands for Grants were guillotined i.e. passed without discussion.    

Figure 4:  Share of budget expenditure: Guillotined vs Discussed (%) 
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Standing Committee scrutiny of Demand for Grants of the Department of Health and 

Family Welfare 

The observations and recommendations of the Committee when scrutinising the 2018-19 

Demands for Grants included: (i) the current health expenditure of the centre at 0.3% of 

GDP will not meet the goals of the National Health Policy that envisages health expenditure 

of 2.5% of GDP by centre and states by 2025, (ii) attention needs to be paid to the wide gap 

between demands of the Department and allocation made as well as delays in transfer of 

funds, and (iii) reduced budgetary allocation has led to scaling down of various health 

initiatives and programmes.  

The Committee also noted that the National Health Protection Scheme, announced in the 

Union Budget 2018-19 is just a modification of Rashtriya Swasthya Bima Yojana (RSBY).  It 

recommended that a Committee be formed to analyse the failures of RSBY and ensure that 

inadequacies with the operation and implementation of RSBY are not repeated.    
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During the voting on Demands for Grants, MPs can express their 

disapproval through ‘cut motions’.  If a cut motion is passed, it signifies 

loss of confidence in the government and the Cabinet is expected to 

resign.  MPs can move cut motions to reduce the grant amount for the 

respective ministry: (i) to Re 1 to signify disapproval of the policies of 

that ministry, (ii) by a specific amount (an ‘Economy’ cut), or (iii) by a 

token amount of Rs 100 to express a specific grievance.  

What are the final steps in the budget process? 

After the Demands for Grants are passed, they are consolidated into an 

Appropriation Bill.  This Bill seeks to authorise the government to spend 

money from the Consolidated Fund of India, which consists of all receipts 

and borrowings of the government.     

After the passing of the Appropriation Bill, the Finance Bill is also taken 

up for consideration and passing.  This Bill includes details of the change 

in tax rates, and imposition of taxes on various entities.  

Once Lok Sabha passes the budget, Rajya Sabha only has a 

recommendatory role in passing the Appropriation and Finance Bills as 

they are Money Bills. 

Finance Bill 

The Finance Bill is introduced with the budget and consists of the government's financial 

proposals for the upcoming year.  The Finance Bill is usually introduced as a Money Bill.  

The Constitution defines Money Bill as one which only contains provisions related to 

taxation, borrowings by the government, or funds of the Consolidated Fund of India.  A 

Money Bill only needs the approval of Lok Sabha, after which Rajya Sabha can only give its 

recommendations. 

Finance Bills, in the last few years, have included items which have no relation to taxes or to 

the expenditure of the government.  For example, the Finance Bill, 2016 included 

amendments to the Foreign Contribution (Regulation) Act which relates to donations to non-

profits.  The Finance Bill, 2017 changed the compositions of 19 quasi-judicial bodies such as 

the Securities Appellate Tribunal, the National Green Tribunal and the Telecom Disputes 

Settlement and Appellate Tribunal, and repealed seven other bodies including the 

Competition Appellate Tribunal.  Further, about half the clauses of the 2018 Bill were on 

issues unrelated to taxes. 
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What happens if the government needs to spend additional money 

during the year? 

During the year, if the government needs to spend any money which has 

not been approved by Parliament or needs to incur additional expenditure, 

it can introduce Supplementary Demands for Grants.  Typically, 

Supplementary Demands for Grants are passed in every Parliament 

session.  Note that, unlike the Demands for Grants presented with the 

budget, these supplementary demands have never been scrutinised by 

Standing Committees.  

In 2018-19, the government introduced three Supplementary Demands 

for Grants.  These required Parliament to authorise additional expenditure 

of about Rs 3 lakh crore (i.e., 12% of the 2018-19 budget).  For instance, 

the second Supplementary Demands for Grants of 2018-19 provided Rs 

2,345 crore towards equity infusion in Air India. 
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Oversight after the Budget is passed 

Oversight by Parliament after the budget is passed is necessary to make 

sure that amount sanctioned by Parliament is being used in an appropriate 

manner.  Financial Committees scrutinise and exercise parliamentary 

control over government expenditure and table reports in Parliament.  

Public Accounts Committee  

After the financial year ends, the Comptroller and Auditor General 

(CAG) audits the income and expenditure accounts of the government 

and tables its report in Parliament.  Every year, the CAG tables about 40 

audit reports in Parliament.  Since it is difficult and time-consuming for 

Parliament to discuss each of these reports, the Public Accounts 

Committee (PAC) is entrusted with examining the findings of the CAG 

audit reports.  The PAC scrutinises whether the government is spending 

money for the purpose for which Parliament sanctioned the expenditure.   

While examining the reports, the PAC interacts with officials from the 

CAG, different ministries and experts.  The government responds to 

every report of the PAC by stating the recommendations that have been 

accepted or rejected by them.  Based on these responses, the PAC 

prepares Action Taken Reports and tables them in Parliament.  

PAC 134th Report on Pradhan Mantri Swasthya Suraksha Yojana 

The Committee examined the CAG Performance Audit on Pradhan Mantri Swasthya 

Suraksha Yojana (PMSSY).  PMSSY aims to improve availability of tertiary healthcare 

services by: (i) setting up new AIIMS, and (ii) upgrading government medical college 

institutions.  Key observations and recommendations made by the Committee include: (i) 

absence of operational guidelines resulting in ad hoc decisions being taken on key aspects 

of the scheme, (ii) no mechanism in place for monitoring actual expenditure leading to 

accumulation of unspent funds, and (iii) delay of five years in completion of AIIMS due to 

poor contract management and monitoring.   

The Committee noted that the Ministry had estimated the capital cost for setting up six new 

AIIMS to be Rs 332 crore per institute which was revised to Rs 820 crore per institute after 

four years.  It recommended that the Ministry should ensure adherence to contract 

provisions in the execution of works. 
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Estimates Committee 

The Estimates Committee facilitates Parliament’s control over the 

expenditure sanctioned and incurred, and over the general policies of the 

administration.  The Committee’s main tasks are to: (a) report on the 

improvements and administrative reforms that can be made, (b) to 

suggest alternative policies in order to bring about efficiency in 

administration, and (c) to suggest whether the proposed expenditure is 

within the limits of government policy. 

Earlier, this Committee carried out the task of examining proposed 

estimates of expenditure by various ministries.  Since 1993, the 

Departmentally Related Standing Committees have taken over this 

function leaving the Estimates Committee to largely examine the working 

of certain government organisations. 

 

 

Estimates Committee 29th Report on Preparedness of Armed Forces - Defence 

Production and Procurement 

The Committee made the following observations and recommendations: (i) adequate financial 

resources for defence preparedness should be allocated, as defence expenditure in 2016-17 

was lowest since 1962 at 1.6% of GDP, (ii) share of capital procurement budget in the defence 

budget has been continuously declining leading to an adverse impact on the modernisation 

process of armed forces, and (iii) urgent requirement to replace the obsolete armaments with 

state of the art weapon systems for which substantial increase in capital budget is essential. 



Understanding Government Finances 
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Understanding government finances 

As part of the budget, the Finance Minister presents the Annual Financial 

Statement of the government for the forthcoming year.  The statement 

consists of estimates of the money the government expects to spend on 

various ministries, and how much money will be raised from different 

sources such as levy of taxes and dividends from public enterprises.  The 

budget also provides an estimate of the borrowing requirements of the 

government and its overall debt.  In addition, the statement also gives an 

account of how much money the government raised or spent in the 

previous year, in comparison to the estimates it had given to Parliament. 

This section explains the central government’s finances with the intent of 

providing a simple understanding of the key concepts and terms involved. 

How does the government finance its expenditure? 

Government receipts indicate the resources available to the government to 

finance its expenditure.  These are primarily of two types: (i) 

government’s own receipts, and (ii) borrowings. 

The government earns money 

through taxes, fees and fines 

collected by its various 

departments, share in profits 

of public enterprises, and sale 

of public assets, among other 

sources.  Borrowings are 

required in case there is a 

shortfall in the government’s 

own receipts as compared to 

its spending requirements. 

Figure 5:  Borrowings fund 26% of the 

government's expenditure (2018-19) 
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Government receipts may be broadly categorised under revenue and 

capital receipts.  Revenue receipts of the government comprise tax 

receipts and non-tax receipts. 

Tax receipts is the larger 

component in this category, 

contributing 81% of the 

government’s own receipts.  

Taxes such as the Goods and 

Services Tax (GST), corporation 

tax and income tax generate most 

of the government’s receipts, 

contributing 26%, 22% and 18% 

of these receipts, respectively (as 

per the 2018-19 budget). 

The government also earns 

receipts from sources other than 

taxes.  Such non-tax receipts 

include fees and fines, dividends 

from public enterprises, royalties 

from petroleum production, and 

sale of licenses.  Receipts from 

non-tax sources contribute to 

13% of the government’s receipts 

(as per the 2018-19 budget). 

Figure 6:  Breakup of the government's 

own receipts (2018-19)

 
Some receipts change the government’s assets or liabilities.  For example, 

borrowings taken by the government increase its liabilities, whereas 

receipts from sale of public assets (also known as disinvestment) 

decreases the government’s assets.  Such receipts are called capital 

receipts.  Capital receipts (other than borrowings) contribute 5% of the 

government’s receipts (as per the 2018-19 budget). 

Over the years, disinvestment receipts have been the major part of these 

capital receipts.  For instance, the disinvestment receipts were 87% of 

these receipts (as per the 2018-19 budget).  

GST
26%

Corporation tax 
22%

Income tax 
18%

Other tax receipts 
15%

Non-tax receipts 
13%

5%

0%

25%

50%

75%

100%

2018-19

Capital 
receipts

Revenue 
receipts



13 

 

Transfer to states 

The central government collects money by levying certain taxes across the country.  These 

include income tax, corporation tax, central GST and union excise.  This money is divided 

between the centre and the states based on criteria recommended by the Finance 

Commission.  The Finance Commission is a constitutional body formed every five years by 

the President of India to give recommendations on distribution of tax receipts between the 

centre and the states. 

The 14th Finance Commission (constituted for the 2015-20 period) recommended that 42% 

of the tax receipts of the central government be given to the states.  This implies that 42% of 

the money raised through such taxes is distributed among the states.  The central 

government gets the remaining 58%. 

However, certain tax components such as cess and surcharges are not shared with the 

states.  For example, the money earned from levy of the health and education cess (levied 

with income tax) is not transferred by the central government to states.  The entire money is 

accounted as receipts of the central government. 

In November 2017, the 15th Finance Commission (Chair: Mr. N. K. Singh) was constituted to 

give recommendations for the 2020-25 period.  The Commission is required to submit its 

report by October 30, 2019. 

How does the government spend its money? 

The government spends its money on items such as the defence forces, 

implementing its schemes and programmes, providing subsidies, paying 

interest on the loans it has taken, and administrative expenses including 

salaries and pension. 

Figure 7:  Expenditure across various ministries (2018-19) 
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A large part of government spending (24% as per the 2018-19 budget) 

goes towards paying interest on the funds that it has borrowed over the 

years.  These interest payments are a form of committed expenditure 

which the government is obligated to undertake. 

In addition to this, a part of the government’s spending also goes towards 

providing subsidies (12%) and pension (7%).  These two components, 

along with interest payments, incur an expenditure equivalent to 43% of 

the government’s budget (2018-19).  Expenditure made on these items 

comes under revenue expenditure, which also consists of other 

components such as expenses on administration and payment of salaries. 

The balance is capital expenditure, which 

goes towards creating assets or reducing 

liabilities.  This would include expenditure on 

creating infrastructure, such as roads, hospitals, 

and schools, and repayment of borrowings. 

Sectors, such as defence, agriculture or 

transport, may have both revenue and capital 

components in their expenditure.  For example, 

in education, spending money on construction 

of a school building is a capital expenditure 

since it leads to the creation of an asset.  

Whereas, money spent on regular expenditure 

items such as payment of salaries of school 

teachers is classified as revenue expenditure. 

Figure 8:  Breakup of 

the government's 

expenditure (2018-19) 
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What happens if total spending is more than total receipts? 

When the spending planned by the government is more than its receipts, 

the government finances this gap through borrowings.  This gap is known 

as fiscal deficit and equals the borrowings required to be made for that 

year.  A fiscal surplus arises if receipts is more than expenditure. 

Fiscal deficit in some years has exceeded the estimates made by the 

government in the budget.  A higher fiscal deficit leads to an increase in 

the borrowing requirements of the government.  As a result, the 

government has to incur additional expenditure in the form of interest 

payments on these borrowings.  As discussed earlier, a large part of the 

money spent by the government goes towards paying interest on such 

borrowings (24% of the expenditure as per the 2018-19 budget). 

Revenue deficit occurs when revenue expenditure exceeds revenue 

receipts.  Revenue deficit in a year indicates the borrowings made in that 

year for the government to meet its revenue expenditure such as 

administrative expenses, or payment of salaries or interest.  These 

borrowings would not contribute towards creation of assets. 

Fiscal targets in the FRBM Act, 2003 

The Fiscal Responsibility and Budget Management (FRBM) Act, 2003 requires the central 

government to reduce its fiscal deficit to 3% of GDP.  The initial deadline to achieve this 

target was 2007-08 which has been extended multiple times over the years.   

Recently, the Finance Act, 2018 extended the deadline for achieving this target from 2017-

18 to 2020-21.  It also removed the provision which required the central government to limit 

its revenue deficit to 2% of GDP. 

In 2018-19, the gap between the receipts and spending of the government 

(fiscal deficit) was estimated at 3.4% of GDP.  This implies that the 

government needs to borrow funds equivalent of 3.4% of GDP to meet its 

spending targets.  Of this, borrowings worth 2.2% of GDP were estimated 

to go towards revenue deficit.   
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Figure 9:  Fiscal deficit and revenue deficit as a percentage of GDP 
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Figure 10:  Outstanding debt as a % of GDP 
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Do budget estimates match actual spending by the government? 

In the budget, the government presents its estimates for the upcoming 

financial year.  Once the year ends, the actual numbers are audited by the 

CAG, post which they are presented to Parliament with the upcoming 

budget, i.e., two years after the estimates are made. 

Some of the estimates made by the government might change during the 

course of the year, which gets reflected in the actual figures.  For 

instance, once the year gets underway, some ministries may need more 

funds than what was actually allocated to them in the budget, or the 

receipts expected from certain sources might change. 

The figure below compares the total expenditure of the government with 

the budgeted estimates made during the period 2007-08 to 2017-18. 

While in some years (such as 2012-13 and 2014-15) the government 

spent less than what it had estimated, in some others (such as 2011-12 

and 2017-18), it ended up spending more than what it had budgeted for. 

Figure 11:  Expenditure of the government (budgeted vs actuals)  
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How are the budget documents organised? 

This section describes the budget documents that are presented in 

Parliament and what information is provided in them.  It also helps the 

reader navigate the documents to find the exact information he may be 

looking for.  While there are as many as 14 separate documents, they can 

be classified into four broad categories (see Table 1 on the next page).  

Summary Documents:  These documents summarise the main provisions 

in the Budget, either in terms of the main policy announcements, tax 

proposals, aggregate number for government receipts and expenditure.  As 

these are summary documents, they will not answer specific questions 

related to allocation for a particular item within a ministry or a program.   

Expenditure Documents:  These documents present detailed information 

on the expenditures of the government.  Details are provided by sectors, 

ministries, and schemes.  

Receipts Documents:  These documents present detailed information on 

the money raised by the government by way of tax receipts, non-tax 

receipts, capital receipts and borrowings. 

FRBM Documents:  These documents are presented under the provisions 

of the Fiscal Responsibility and Budget Management Act, 2003 (FRBM).  

Under this Act, the government is required to follow sound fiscal policies 

and must set limits on the size of the budget deficits. 

Along with the budget documents, the government tables a document 

called the Implementation of Budget Announcements.  It contains 

details on the progress achieved on budget announcements made across 

different sectors in the previous financial year. 
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Table 1:  Union Budget documents 

Category Documents in this category 

Summary 

Documents 
Budget Speech:  Highlights the main expenditure and tax proposals. 

Budget at a Glance: Provides a brief overview on total funds raised by the 
government (through taxes or borrowing), how that money is to be spent and 
budget deficit/surplus. 

Annual Financial Statement: Similar to ‘Budget at a Glance’ but 
organised in a different way to reflect requirements under Article 112 of the 
Constitution. 

Expenditure 

Documents 

Expenditure Profile: Presents a summary of the total expenditure of all 
ministries.  Also presents expenditure according to different categories of 
interest i.e., summary of funds allocated to schemes for women or minorities. 

Expenditure Budget: Presents a detailed breakdown of the expenditure of 
each ministry. 

Demands for Grants / Appropriation Bill: Two documents required under 
the Constitution, asking Parliament to allocate the stated amount of funds to 
different ministries and schemes. Parliament votes to pass these two 
documents. 

Receipts 

Documents 

Receipts Budget: Presents detailed information on how the government 
intends to raise money through different sources. 

Finance Bill: A Bill presented to Parliament (and to be voted on) containing 
the various legal amendments to bring into effect the tax changes proposed 
by the government. 

Memorandum on the Finance Bill: Explains the various legal provisions 
contained in the Finance Bill and their implications in simple language. 

FRBM 

Documents 

Macro-Economic Framework: Explains the government’s assessment of the 
growth prospects of the economy. 

Medium-Term Fiscal Policy: A statement setting limits on the size of the 
budget deficits for the next three years, as well as targets for tax and non-tax 
receipts. 

Fiscal Policy Strategy: A statement explaining the government’s efforts to 
follow sound fiscal policies and reasons for any departure from the targets set 
by it for deficits under the FRBM Act (see Medium Term Fiscal Policy above). 

As mentioned in the table, certain documents are required to be presented 

to Parliament (and in some cases, voted on) under the provisions of the 

Constitution or under the FRBM Act.  These include the Annual 

Financial Statement, Finance Bill, Demands for Grants, Appropriation 

and the FRBM Documents. 

 



23 

 

How to find the information I want? 

This section illustrates how to find information on key parameters in the 

budget documents with the help of a few examples.  The budget 

documents are available on the website indiabudget.gov.in. 

What are ‘budget estimates’, ‘revised estimates’ and ‘actuals’? 

In budget documents, you’ll find numbers given across four columns. 

 

The budget estimate for any head indicates the amount estimated by the 

government for the next year.  For instance, the budget presented in 

February 2018 showed the budget estimates for various heads for the 

financial year 2018-19. 

Once the financial year gets underway, some ministries may need more 

funds than what was actually allocated to them under the budget 

estimates, or the receipts expected from certain sources might 

change.  Thus, along with the budget estimates for 2018-19, the 

government presents revised estimates for 2017-18 after incorporating 

such revisions.  These revisions could be on account of an increase or 

decrease in the expenditure required for existing programmes, 

introduction of new programmes, or changes in collection of receipts. 

Actuals denotes the final audited amount at the end of the year and may 

exceed or fall short of the estimates.  Since the actual figures can only be 

audited after the financial year is over and final accounts have been 

prepared, actuals presented in the budget is for the previous year.  For 

instance, the 2018-19 budget showed the actuals for the year 2016-17. 
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Where in the budget documents do I find the total expenditure, total 

receipts, fiscal deficit and other ‘big’ numbers? 

Use Budget at a Glance.  The table on the first page of ‘Budget at a 

Glance’ summarises the entire budget in one table.   

The Budget at a Glance presents broad numbers of the budget in a reader-

friendly document.  This document shows the major components of 

receipts and expenditure of the central government.  It also shows the 

deficits of the government such as fiscal deficit, revenue deficit, and 

primary deficit. 

Tax receipts 
estimated 
for 2018-19 

Total 
expenditure 
estimated 

for 2018-19 

Fiscal deficit 
estimated 
for 2018-19; 
in crore and 
as a % of 
GDP 
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Which are the taxes that yield the most receipts to the government? 

Use Budget at a Glance (Receipts).  The document provides broad 

information on how the government intends to raise money through 

different sources.   

From the figure below, we can see that the government has estimated to 

raise a large part of its tax receipts from GST (Rs 7,43,900 crore in 2018-

19).  We can also notice that Corporation Tax (Rs 6,21,000 crore in 2018-

19) and Income Tax (Rs 5,29,000 crore in 2018-19) are major sources of 

receipts for the government as well. 

Corporation 
tax receipts 

(2018-19) 

Income tax 
receipts 

(2018-19) 

GST 
receipts 

(2018-19) 
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Where can I find the government’s expenditure on subsidies and 

pension? 

Use Budget at a Glance (Expenditure).  The table on ‘Expenditure of 

Major Items’ in the document provides details on the various items on 

which the government is spending money.   

The government subsidises the price of diesel and petrol, fertiliser sold to 

farmers, and food given under the Public Distribution System.  Data on 

the allocation to these subsidies can be found in this document.  For 

instance, Rs 1,69,323 crore has been allocated towards food subsidy in 

2018-19.  In addition, this document also gives the total expenditure on 

pension (Rs 1,68,466 crore in 2018-19) across different ministries.   

Allocation 
for pension 

(2018-19) 

Allocation for 
major 
subsidies 

(2018-19) 
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How can we find the funds allocated to different heads in a given ministry or department? 

Use Expenditure Budget.  It gives detailed allocations to different departments and ministries.  We take the example 

of the Department of Agriculture, Cooperation, and Farmer’s Welfare.  In the figure below, you can see the total 

allocation of the given department as well as detailed estimates for different schemes and programmes under it.   

Allocation for 
Pradhan 
Mantri Fasal 
Bima Yojana 

(2018-19) 

Allocation for 
Dept. of 
Agriculture in 

2018-19 
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How can we find information on funds allocated to a given scheme? 

Use Expenditure Profile.  Go to the page for Centrally Sponsored Schemes.  You should see a table which looks like 

the one below.  This document presents a glossary of all centrally sponsored schemes (schemes that are 

implemented by state governments but are largely funded by the central government with a defined state share) in 

one table.  

Allocation 
for NREGA 

(2018-19) 

Allocation 
for Swachh 
Bharat 
Mission 

(2018-19) 
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Glossary of key terms 

Receipts indicate the money received by the government.  This includes: 

(i) the money earned by the government, and (ii) the money it receives in 

the form of borrowings or repayment of loans by states. 

Capital receipts indicate the receipts which lead to a decrease in assets 

or increase in liabilities of the government.  It consists of: (i) the money 

earned by selling assets such as shares of public enterprises, and (ii) the 

money received in the form of borrowings or repayment of loans by 

states. 

Revenue receipts are receipts which do not have a direct impact on the 

assets and liabilities of the government.  This consists of the money 

earned by the government through tax and non-tax sources (such as 

dividend income). 

Capital expenditure is used to create assets or to reduce liabilities.  It 

consists of: (i) the money spent by the government on creating assets such 

as roads and hospitals, and (ii) the money given by the government in the 

form of loans to states or repayment of its borrowings. 

Revenue expenditure is the expenditure by the government which does 

not impact its assets or liabilities.  For example, this includes salaries, 

interest payments, pension, and administrative expenses.  

Net borrowings means the net amount of money borrowed by the 

government during a year.  This equals the total borrowings made in the 

year minus the repayments made by the government against its existing 

borrowings. 

Outstanding debt is the stock of money borrowed by subsequent 

governments over the years which the government currently owes.  The 

figure for a financial year indicates the government’s outstanding debt at 

the end of the year.  
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Fiscal deficit is the gap between the government’s expenditure 

requirements and its receipts.  This equals the money the government 

needs to borrow during the year.  A surplus arises if receipts are more 

than expenditure. 

Revenue deficit is the gap between the revenue components of receipts 

and expenditure, i.e. revenue disbursements and revenue receipts.  This 

indicates the money the government needs to borrow to spend on non-

capital components (which do not lead to creation of assets). 

Effective revenue deficit is the difference between revenue deficit and 

the grants given by the government to states, local bodies or 

implementing agencies for creation of assets. 

Primary deficit equals fiscal deficit minus interest payments.  This 

indicates the gap between the government’s expenditure requirements and 

its receipts, not taking into the account the expenditure incurred on 

interest payments on loans taken during the previous years. 

Consolidated Fund of India is the Fund or account into which all 

government’s receipts are credited, and which it uses for financing its 

expenditure. 

Charged expenditure includes expenditure which is not required to be 

voted on by Parliament and is charged directly from the Consolidated 

Fund.  Such expenditure can still be discussed in Parliament.  Examples 

include interest payments, and salaries and allowances of the President 

and judges of the Supreme Court. 

Voted expenditure consists of all expenditure other than charged 

expenditure.  Such expenditure is required to be voted upon by 

Parliament in the form of Demands for Grants. 

Finance Bill is introduced with the budget and consists of the 

government's financial proposals for the upcoming year. 

Appropriation Bill authorises the government to withdraw money from 

the Consolidated Fund.  It is introduced and voted on after the Demands 

for Grants are passed. 
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